I'CORAM . o R
"HON’BLE DR. K. B SURESH JUDICIAL MEMBER
L HON BLE MR SUDHIR KUMAR ADMINISTRATIVE MEMBER

For the appllcant Mr M, S Godara Advocate for appllcant

1- Bharat Sanchar ngam lelted Through CGMT (BSNL)

2- GMTD BSNL Subhash Nagar Jodhpur.

-~ 6. Sh. S K. Dave SDE (Telecom) BSNL Balesar Jodhpur

~ For the_'respondent Nos. 5 and 6 Ms. Shagun Mathur

‘permlt him to do so The Orlgmal Apphcatlon is dlsrmssed as

h advnsed

e
CENTRAL ADMINISTRATIVE TRIBUNAL
- JODHPUR BENCH: JODHPUR

ORIGINAL APPLICATION NO 256/2009

Date of order: 19.07. 2011

: Babu Lal Goswamy S/o Shri Jagannath Pur| R/0. 71, Laxmi Vihar, Basni, Jodnpur
; presently worklng as Senlor TOA (P) Under the respondent No. 4.

...Apphcarpt

-—-—, | ' -.4;»5'!_4.-;:\' BO

S L VERSUS

Rajasthan Clrcle Sardar Patel Marg, Jaipur. - :

3 D|V|S|onal Engmeer (Rural), BSNL Targhar Sardarpura, Jodhpur
Sub DIVISIOnaI Engmeer(Telecom) BSNL,Balesar,Jodhpur.

- ~5 Sh H. S Rawat DIVISIonal Englneer(RuraI) Targhar Sardarpura, Jodrpur.

...Respondents.

For the r'espon'den:t'Nos. 1 to4  Mr. Vijay Bishnoi.

S Uiroe. Snvde o

ORDER (ORAL)

Coi (Per Db K‘B Suresh, Jud|C|aI Member)

»

After havmg heard both. counsels, Sh. M.S. Godara,

llearned counsel for appllcant requests for a chance to withdraw the
' Orlgmal Appllcatlon w1th Ilberty to raise all the defence which he
" had talfen hereln the enqunry now postulated against him. We

WIthdrawn with I|berty to ﬂle a fresh 0. A on the issue, if he is SO

CRlIE b it )

(Dr.K.B.Suresh}
M




